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- IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD
ORIGINAL _APPLICATION NO. 946[9

- . ‘------

BATE _OF ORDER__:_ 20- 8-1997.

Betweén -
Thoti Rafmachardra

' eee Applicant
And
1. The Asst. superifitendent of Post
Offices, Madanapalle Post Sub Dxuzsxon,
Madanapalle~- -517325.

2. The sr.Supsrintendent of Post d?ricas.
Lhittoor.

3. The Pgst Master General, Kufnool,
Ragxon, Kurnool.

4., The Chief Post {laster General,
AP, Circle, Docksadan, Hydert apad-.

ses Respcmdents

Counsel Por the Applicéant : Shri A.Radha Krishna
Counsal for the Respondents : Shri V.Bhimanna, CGSC

CORAM:
THE HON'BLE SHRI R.RANGARAJAN : [MEMBER (A)

THE  HON'BLE SHRI 8.5.JAI PARAME SHWAR : mEMBER ()

(0rder per Hon'ble Shri R.Rangarajan, Mamber (A) ).
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‘interviewing the applicant amd considering his claim on merit as

- 2 =
(Order per Hon'blae Shri R.Rangarajan, Membar (A) )e
0 . |
(j.uw—l‘:.

None for the applicant, Heard Shri U.Bhimanna.lftanding

counsel for the respondents,

2, The applicant in this OA is one of the candidateswho appliad
for the post of Branch Pést Master, Beerangi Village of B.Kothakota
Mendal, Chittoor District. Thé applicent submits that hé was not
called for intervisuw and because of that hé has nat been considered

for the above said post. When he approached the departmental autho-

rities, he was in?ormad that the intervisw card sent to him had been |
; . : o o
received by t&em duly acknowledged by him and hence his absence on thF

. i
date of interviau'haétlefﬂ to non consideration of his candidature.
The applicant submitted that the above said intervisw card was not |
. |
. i
received by him and the signature on the acknowlaf@gement form had.
i | - L o
been dore by somebody else. The applicant further submz%ﬁ'that his !
szgnaturelfg forged in order to help one of the asgpiring candidate
T /M/
for the post of BPM, UhOZ%s the wife of ths postman of that villaga.

. Ok, l
3. Hence he filed this eease to call for the records relating to
- |
sslection and cappointment of the Branch Post Master at Beerangi I

i

Viliage and .declare the action of the respondents in resorting to
: i

fillup the.post aof the Branch Post Master of ths said village without

iltegal, arbitrary, .discriminatory, etc.,.

4, A reply has been filed in this GA, It is stated that the post
is not yet been filled up. The complaint of the applicant was

scrutinised and found that the interview card was not received by

Jo— | %/ : B
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the applicant and the signaturs an the acknowledgement form was
forged. Hence it has bean decided by the Postal Autnorities that the
case of the appiicant will also be considered along with others for

Lo
Pilling up the said BPM post. As the case of the applicartdgning

to be considered, thare is no further grféuanca left toc be considsred

by this Tribunal. Hence the OA has became infructuous. Housver, AR

[
. r

Respondent Na.2 is dirsected to consider the case of the applicant

slong with those eligible candidates for the post of BPM and finalise |

the process@ﬁ‘chﬂj,

¥

5. With the & ove direction, the OA is disposed of at the

admisgsaion stage itself. No order as to costs.

(Bws.JAl»Pﬁﬂﬁﬁfggagg;”’ (R.RANGARA JAN)

Mmember (3J) Membsr (A)
r};gerjD

Dictated in Upen Court.

avl/




-v: - ' w A . , . . , . '

Copy toi=

1. Tﬁe Asst, Superintendent of Post offices, Madanzpalle Post Sub Dijvi.
Madznapalle-517326. .
' 2. The Sy, Superintendent of Post offices, Chittoor.
3. The post Master GEher51 , Kurnoonl,Reglon, Kurnool,
] 4, The Chief Post Master Geﬁéiod, A.P, Circke, Dock Sadan, Hyderabadf
5. One Cooy to Mr. A. Radha Krishna Advécate CAT . Hyd. |
6. One Copy to Mr, V.Bhimanna, CGSC. CAT Hyd, .
7. One Copy to The D®R, (AD.

C

8. One Duplicate “opy.

Upr.
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Cdismifsed , g:C:::g
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Jismissad as ulundr-un

Disjy

Drdered/Réjacted'
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